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CEMTRAL ADMIMI
FPRIMCT

STRATIVE TRIBUNAL
Ll BEMNCH

DA Mo. TZES2004
Mew Delhi this the Z2ath day of March, 2004

Hon’ble Shri Justice V.S.Aggarwal, Chairman
Hon’ble Shri S. A.Singh, Member (Aa)

Shri Ram Sewak Sharma.,
Inspector No.l4l¥ FRlock SEC. Lines,
rew Delhl.
CoApplicant
(By Advooate shri anil Singal for Shri U.Srivastava )
WERSUS
Government of NOT of Pelhi, through

1. The Chief Secretary,
players Building,
Delhil Government speretarliat.
Tp-fFetate, MNew Delhi.

2 The CoOmMmMLIIsioNE of Police,
rolice Headguarters,
Indraprashta Estate (ITOY,
New Delhil.
%, The Deputy commissioner of Police,
Head Quarters (Estt.) Delhi .
. LRespondents

0 RDE R (ORAL)

Justice V.S.Aggarwal:

Learned proxy counssl for the applicant states that
he may be permitted to withdraw the present petition with

literty to reprasent afresh.

ollowed as prayed. subject to aforesaid, dizmissed

as withdrawn.
Fatets

(’é.a. si ( v.S.Aggarwal )
Member (A) Chairman




